IN THE HIGH COURT OF ORISSA,
CUTTACK

CC Applications Notified for compliance of
court fees/removal of defects.

Date : 07.10. 2024

SL Date of Court Fee Notify

|NOT READY CASES

s C . 2024-
1 |74779/2024(03.09.2024 WP (C)/9149/2020 |o = . [22.00,3*22 om0
2024-
2 |77178/2024/11.09.2024 |WP(C)/5750/2024 |C.R.NAYAK |13.00,3*13 om0
T K 2024-

*
3 |79705/202419.09.2024 |RSA/269/2014 voHanTy | |17-00,3%17 om0
2024-
4  |81545/2024(25.09.2024 [WP(C)/10703/2023 |TK NAYAK |4.00,3%4 om0
2024-
5 181549/202425.09.2024 [WP(C)/10703/2023 |TK NAYAK |4.00,3*4 Tos07
2024-
6 82003/2024|26.09.2024 WP (C)/18245/2018 |M BEHERA |4.00,3%*4 om0
2024-
7 |82475/2024(27.09.2024 WP (C)/18245/2018 M U RANA |4.00,3%*4 Tooo7
2024-
8 |83077/2024|28.09.2024 WP (C)/26287/2017 K C PANDA [8.00,3*8 om0
2024-
9 [83370/2024(30.09.2024 |WP(C)/1602/2013 |S K JENA |5.00,3%5 om0
T K 2024-

*
10 [83592/2024|01.10.2024 |RSA/66/2016 vopanTy  |13-00,3%13 Too07
2024-
11 [83619/2024(01.10.2024 |WP(C)/1603/2013 |L K JENA |5.00,3*5 Too07
2024-
12 |83651/2024(01.10.2024 |RSA/93/2011 P K BARIK |12.00,3*12 Too07
2024-
13 84084/2024(03.10.2024 WP (C)/18642/2024 |S DAS 5.00,3%5 om0
2024-
14 [84585/2024|04.10.2024 WP (C)/40232/2023|D BARIK  |462.00,3%462 [ "0
PAPERLESS 9024

15 |84765/2024|04.10.2024 WP (C)/23464/2024 R K NAYAK [COURT FEE TO

10-07

BE PAID
2024-
16 |84802/2024|04.10.2024 WP (C)/16143/2024|S P SWAIN [3.00,3*3 Too07
21.00,3*21 2024-
17 |84807/2024|04.10.2024 WP (C)/19669/2024 |A DAS CAPERIESS Too07
35.00,3%35 2024-
18 |84817/2024|04.10.2024 [WP(C)/24073/2024 |A DAS CAPERLESS om0
PAPERLESS 2024-
19 |84823/2024(04.10.2024 WP (C)/23351/2024 K C COURT FEE To  |10-07




BE PAID

PAPERLESS 2024
20 85188/2024105.10.2024 WP (C)/24312/2024 |[K C PANDA |COURT FEE TO
10-07
BE PAID
PAPERLESS 2024-
21 185210/2024(05.10.2024 |WP(C)/17585/2024 DINESH COURT FEE TO
10-07
BE PAID
2024-
22 185426/2024/05.10.2024 RVWPET/416/2023 |M BARAL 7.00,3*%7 10-07
* —
23 |85428/202405.10.2024 |WP(C)/28270/2023|J P KAR 5.00,3%5 sent 2024
to xerox 10-07
PAPERLESS 2024
24 85442/2024105.10.2024 WP (C)/21801/2024 |S N SHARMA [COURT FEE TO
10-07
BE PAID
S PAPERLESS 2024
25 |85854/202407.10.2024 |WP(C)/24807/2024 |5 . [COURT FEE TO |7 “ -
BE PAID
2024-
26 |85871/2024(07.10.2024 |WP(C)/22553/2023 P N NAYAK |16.00,3*16 om0
PAPERLESS 2024
27 85878/2024107.10.2024 WP (C)/17050/2024 |U CHHOTRAY [COURT FEE TO
10-07
BE PAID
PAPERLESS 2024-
28 185880/2024(07.10.2024 |WP(C)/21582/2024 A K PANDA |COURT FEE TO
10-07
BE PAID
PAPERLESS 2024
29 |85884/2024(07.10.2024 |WP(C)/19311/2024 |B SINGH COURT FEE TO
10-07
BE PAID
4.00,3%4 5024~
30 /85928/2024(07.10.2024 |[WP(C)/21303/2014 |A K RANA |document in Tom07
dms
2024-
31 /86013/2024(07.10.2024 |WP(C)/6062/2024 |S.R.PARIDA 55.00,3*%55 T0-07
2024-
32 186016/2024(07.10.2024 |FAO/257/2023 S.R.PARIDA |40.00, 3*40 Tom07
READY CASES
34.00,3%34 024-
33 |83574/2024(01.10.2024 |0JC/1644/1999 M BARAL document in T0-07
dms
20.00,3*%20
SENT TO XEROX 2024-
34 |84056/202403.10.2024 WP (C)/5897/2004 |JC BARAL |- 7. = o0 om0
APPLICANT
7.00,3%7 SENT
B TO XEROX BY 2024-
35 |84168/202403.10.2024  [WP(C)/11952/2024 | oo oo Lo 8T o 0D 0n
BHAT
*
36 |84745/202404.10.2024 |0JC/102/1977 HK 3520’3 i | 2024~
Y MOHAPATRA ument in 10-07
dms
* —
37 |85193/2024(05.10.2024 ABLAPL/8098/2024 |, BHOI 3.00,3*3 2024
download copy |10-07
138 |85198/2024(05.10.2024 |CRLA/412/2015  |J P BEHERA|4.00,3*4 SENT |2024-




TO XEROX (by 10-07

hand D Pati)
3.00,3*%3 SENT (2024-
39 185227/2024/05.10.2024 MATA/346/2023 S BISWAL TO XEROX 10-07
6.00,3*%6 2024-
40 185457/2024/05.10.2024 WP (C)/20462/2024 |C RANA download copy |10-07
41 185997/20241(07.10.2024 BLAPL/7647/2024 |R. MOHANTY ig%g;
* —
42 186176/20241(07.10.2024 BLAPL/3182/2024 SRINIBASH |3.00,3%3 DOWN i8337

MOHANTY

LOAD

NIC




